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Shri Kaushik Kumar Sharma,
Jt.Registrar (Mgilance),
Gauhati High Court,
Guwahati.

Sub

From

To, Shri Aditya Hazarika,
District & Sessions Judge,
Hojai.

h7tt)
emo NO.HC.VrI-17/2015/{} D?-/ dated

Copy to,

Dated Guwahati the 2 D September, 2021

Commuted Leave.

Ref:- Letter dtd. 19.09.2021.

Sir,

With reference to the above, I am directed to infom you that you have been

granted commuted leave for nlne days from 16'09.2021 to 24.G,.2021 (sufrixing

25.09.2021 and 26.09.2021) along wlth statlon leaYe Permission, with youl

official vehicle, at your own co+ from 16.09.2021 till the moming of
27.O9-2O2L, subrect to submission of your leave apPlicaton in prescribed

format, the latest Leave Admlssibility RePort and necessary medical documents'

You have been allowed to hand over charge to the Chief Judicial Magisrate, Hojai

retospectively. Further, your Prayer for cancellatlon of casual leave on 16'09'2021 and

18 09'2021' has also been granted 
yours faithfufly,

sdi-

A

JT.REGISTRAR (VIGILANCE)

2A'q' ?-OL-t

1. The Prlncipal Accountant General (A&E), Assam, Guwahati, for information'

Project Manager, Gauhat High Court2.


